Crime against senior citizens

420. DR. JANARDHAM ‘WAGHMARE: Will the Minister of HOME AFFAIRS be pleased to

state:
{a) whether incidents of crime against senior citizens are on the rise in the country;
(b) ifso, the total number of such cases registered during each of the last three years;
{c) thenumber of accused persons arrested and action taken against them; and

(d) the details of advisory/guidelines issued to State Governments/UTs to provide security

to senior citizens in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JTENDRA SINGH):
(a) to (c) As per input given by National Crime records Bureau (NCRB), information is collected by
NCRB on elderly persons who are victims of murder, rape, culpable homicide not amounting to
murder the kidnapping and abduction. The State/UT -wise, detail of elderly victims (above 50 years
of age) for 2007-2009 is given at Statement- and Statement-ll. (See below). As reported by NCRB,
no information other than the number of victims in respect of victims in respect of elderly victims

(above 50 years of age) is maintained separately. The latest data available is upto 2009,

(d) As per the Seventh Schedule to the Gonstitution of India, "Police” and "Public Order”
are State subjects and as such the primary responsibility of prevention, detection, registration,
investigation and prosecution of crime including crime against senior citizen lies with the States/UT
Administrations. However, the Union Government has issued detailed advisory dated 27.03.2008, to
all the State Governments/UTs advising them to take immediate measures to ensure safety and
security and for elimination of all forms of neglect, abuse and violence against old persons through
initiatives such as identification of senior citizens; sensitization of police personnel regarding safety,
security of older persons; regular visit of the beat staff; setting up of toll free senior citizen helpline;

setting up of senior citizen security cell; verification of domestic helps, drivers, etc.
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Statement-/

Victims of Culpable Homicide not amounting to Murder and Kindnapping and Abduction aged above 50 years during 2007-2009

Culpable Homicide Not Amounting to Murder Kidnapping & Abduction
2007 2008 2009 2007 2008 2009
Sl.No.  State Male Female Total Male Female Total Male Female Total Male Female Total Male Female Total Male Female Total
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20
1 Andhra 19 7 26 19 3 22 23 5 28 2 17 46 32 5 37 26 3 29
Pradesh
2 Arunachal 0 0 0 0 0 0 0 0 0 0 0 0 1 0 1 0 0 0
Pradesh
3 Assam 0 0 0 0 0 0 0 0 0 0 0 0 5 0 5 2 0 2
4 Bihar 10 1 1 21 1 28 15 1 16 8 0 8 16 2 18 4 0 4
5 Chhattisgarh 2 0 2 0 0 0 1 1 2 0 0 0 0 0 0 0 0 0
6 Goa 2 0 2 2 1 3 2 ] 2 ] 0 ] 1 0 1 0 0 0
7 Gujarat 0 0 0 4 3 7 0 1 1 7 2 Q 2 0 2 3 0 3
8 Haryana 2 1 3 3 1 4 7 1 8 7 0 7 4] 2 8 4 2 33
9 Himachal 0 1 1 0 0 ] 3 1 4 ] ] ] 0 0 0 1 0 1
Pradesh
10 Jammu & 0 0 0 1 0 1 0 1 1 0 0 0 0 0 0 0 0 0
Kashmir
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1 2 3 5 4] 8 9 10 1 12 13 14 15 16 17 18 19 20
1 Jharkhand 2 ) 3 3 4] 1 7 1 0 11 5 0 5 1 1 2
12 Karnataka 1 1 5 5] 3 0 3 14 2 16 13 3 16 8 0 8
13 Kerala 14 15 17 19 23 10 33 il 0 0 4 1 5 7 1 8
14 Madhya 9 i 20 21 2 3 5 9 1 10 5 0 5 7 1 8
Pradesh
15 Maharashtra 10 13 15 20 16 3 19 15 3 18 13 2 15 18 2 20
16 Manipur 0 0 1 1 0 0 0 9 0 Q 17 0 17 21 0 21
17 Meghalaya 0 0 0 ] 0 0 0 0 0 ] 0 0 0 3 0 3
18 Mizoram 0 0 0 0 1 0 1 ] 0 ] 0 0 0 0 0 0
19 Nagaland 0 0 0 0 0 0 0 0 0 0 7 0 7 1 0 1
20 Orissa 0 0 10 17 0 0 0 0 4 4 7 1 8 4 5 9
21 Punjab 9 13 8 12 9 3 12 Q 2 1 8 1 9 8 0 8
22 Rajasthan 6 8 4 4 4] 0 4] 16 12 28 18 21 39 17 10 27
23 Sikkim 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
24 Tamil Nadu 3 3 1 2 3 0 3 Q 0 Q 1 2 13 20 2 22
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1 2 3 4 5 s} 7 8 9 10 11 12 13 14 15 16 17 18 19 20
25 Tripura 0 0 0 0 0 0 0 0 0 3 0 0 4 0 0 0 0 0
26 Uttar Pradesh 150 13 163 114 9 123 117 14 131 33 0 0 10 0 10 7 0 17
27 Uttarakhand 2 0 2 3 0 3 b 0 6 1 0 0 0 0 0 0 0 0
28 West Bengal b 7 13 31 2 33 41 16 57 1 5 s} 0 0 0 28 0 28
Total State 247 42 269 288 41 329 264 61 345 192 48 192 185 40 221 200 54 254
2 A & Nlslands 0 0 0 0 0 0 2 0 2 0 0 0 0 0 0 0 0 0
30 Chandigarh 1 0 1 0 0 0 0 0 0 0 0 0 1 0 1 0 0 0
31 D & N Haveli 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0
32 Daman & Diu 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
33 Delhi UT 3 0 3 2 0 2 3 0 3 s 0 0 3 2 5 4 0 4
34 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
35 Puducherry 0 0 0 1 0 1 0 0 0 0 0 0 1 0 1 0 0 0
Total UT 4 0 4 3 0 3 5 0 5 b 0 0 & s 7 4 0 4
Total All India 251 42 23 21 41 332 289 61 350 198 48 192 191 42 228 204 54 258

Source: Crime In India.
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Statement-If

Victims of Murder & Rapeé aged above 50 years during 2007 -2009

Murder Rape
2007 2008 2009

Sl.No. State hale Female Total hale Female Total hale Female Total 2007 2008 2009
1 2 3 4 5 6 7 8 9 10 1 12 13 14
1 Andhra Pradesh 206 a7 273 221 82 303 184 91 275 ¥ 11 14
2 Arunachal Pradesh 1 0 1 2 0 2 0 0 0 0 0 0
3 Assam 97 0 97 55 0 55 40 0 40 14 21 14
4 Bihar 152 14 166 Q6 18 114 125 18 143 0 24 0
5 Chhattisgarh 156 71 227 12 40 152 17 44 161 13 3 9
6 Goa 4 4 8 6 5 il 3 3 6 0 2 0
7 Gujarat 99 28 127 78 29 107 56 34 90 1 1 1
8 Haryana 53 7 60 100 12 112 83 15 Q8 3 5 3

167



20

21

Himachal Pradesh
Jammu & Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
MNagaland

Orissa

Punjab

16

102

133

57

217

259

38

67

27

a1

28

64

89

18

16

129

174

85

281

348

44

85

73

129

54

248

262

NA

51

66

25
43
23
64

73

NA

47

168

18

98

172

77

312

335

12

NA

98

83

10

81

121

58

257

216

16

118

42

66

18

77

104

40

14

23

14

89

187

76

33

320

158

56



1 2 3 4 5 6 7 8 9 10 1 12 13 14
2 Rajasthan 103 25 128 101 30 131 124 35 159 8 10 4
23 Sikkim 1 0 1 0 0 0 1 0 1 0 0 0
24 Tamil Nadu 228 86 314 234 93 327 246 93 339 1 0 2
25 Tripura 17 8 25 13 4 17 7 4 1 0 0 0
2% Uttar Pradesh 378 68 446 331 65 396 354 a1 435 0 0 0
27 Uttarakhand 18 7 25 25 3 28 13 1 14 0 0 0
28 \West Bengal 57 21 78 149 16 165 88 25 13 5 1 0

Total State : 2495 685 3180 2456 695 3151 2382 787 3169 132 130 94
20 A & Nlslands 2 1 3 2 0 2 0 0 0 0 0 0
30 Chandigarh 0 1 1 1 1 2 1 0 1 0 0 0
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1 2 3 4 5 6 7 8 9 10 1 12 13 14
31 D & N Haveli 0 0 0 2 1 3 1 0 1 0 0 0
32 Daman & Diu 4 0 4 0 0 0 0 0 0 0 0 0
33 Delhi UT 28 13 M 36 7 43 23 18 41 1 6 1
kY1 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0
35 Puducherry 1 2 3 3 2 5 2 1 3 0 0 0

ToTALUT 35 17 52 44 1 55 27 19 46 1 6 1

TOTAL ALL INDIA 2530 702 3232 2500 706 3206 2409 806 3215 133 136 95

Source: Crime in India.
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